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that can be discussed tomorrow so that
we can have some degree of scriousness
...{Interruptions}...

THE  VICE-CHAIRMAN  (MISS
SAROJ KHAPARDE): If the House so
desires, T do not mind. Sompalji, please
make your statement on the Gujarat
situation. ...(Interruptions)...

A faay w= wwel: dem, .. (aum) .

IWEY (T T wgE): weh
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No, no, this is not fair. Mr. Minister,
pleasc make the statemcnt.

STATEMENT BY MINISTER

Situation caused by the cyclonic storm in
Gujarat, Maharashtra and Rajasthan

TIHE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI SOMPAL): Madam, I scek leave
of the House to muke a statement on the
situation causcd by the cyclonic storm in
somc parts of the States of Gujarat,
Mabarashtra and Rajasthan. A deep
depression was formed on June 5, 1998
around 600 km. South-west of Goa which
crossed over to Gujarat coast ncar
Porbandar in the morning of 9th June,
1998 (0900 hrs (IST). The Indian
Mctcorological Dcpariment had
constantly been monitoring the
movement of the system and was in
rcgular touch with concerned State
Governments. Thirteen cyclone warning
bullctins were issued between 5th and 9th
June by IMD through AIR and
Doordarshan.

According to the latest information
reccived from the Government of
Gujarat, 637 persons have lost their lives
in the districts of Kutch (428), Porbandar
(19), Jamnagar (135), Junagadh (5),
Bhavnagar (1), Amreli (1), Banaskatha
(3), Surat (1), Bharuch (2), Rajkot (37),
Valsad (4), and Nalsari (2). 850 persons
received injuries and were hospitalised.
104 persans are missing. Due to wind
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vclocity of 70 to 150 km/hr., the
microwave tower collapsed in Probandar
city resulting in  disruption  of
tclccommunication system. Many electric
poles, telephone poles and trees have
fallen. National Highways are operating
normally. There have been some reports
of road blockage and damage in remote
arcas. 64 relief camps have been opened
and over 27,000 persons given shelter in
the districts of Kutch, Jamnagar and
Junagadh. The State Government is
taking all necessary rescue and rclief
opcrations in  the affected arcas.
According to the Government of
Rajasthan, 5 persons have died in Barmer
district and one in Jallore district. 4
persons have reported to be injured in
Jallore district. Some parts of the districts
of Barmer and Jodhpur reccived rainfall
between 125 to 240 MM, causing damage
to clectric lines, uprooting about” 150
poles and some trees, besides Kkilling
some: hcads of cattle.

According to the Govt. of
Maharashtra, two fishermen are reported
missing in Ratnagiri district.

Two columns of Army in Jamnagar and
three columns in Porbandar assisted the
civil authorities in rescue and evacuation
of people from marooned areas,
providing medical aid and distribution of
food packets. 5 helicopters have also
been positioned at Jamnagar and Bhuj.
The petroleum installations like pipeline,
tanks have also suffercd considerable
damage in Kandla. The Ministry of
Petroleum has constituted a Task Force
to monitor on daily basis the restoration
of opcrations at Vadinar/Kandla and
ensure maintenance of uninterrupted
supply of petroleum products. The Power
Minister Shri R. Kumaramangalam, has
directed the Power Grid Corporation of
India Limited to put at the disposal of
the Gujarat Electricity Board its services,
equipment and personnel for emergency
restoration on transmission lines. Hon'ble
Home Minister, Shri L.K. Advani is
visiting the affected arcas in Gujarat to
revicw the relief and rehabilitation
measures.

|
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The Crisis Management Systems at the
national lcvel have been activated. Under
the Calamity Relicf Fund in 1998-99 an
amount of Rs. 154.83 crores has been
allocated to Gujarat, Rs. 75.64 crores to
Maharashtra and Rs. 198.56 crores to
Rajasthan. 75 per cent of this amount is
contributed by the Government of India.
First instalment of Central share of CRF
for the current year amounting to Rs.
29.03 crores to Gujarat, Rs. 14.18 crores
to Maharashtra and Rs. 37.23 crores to
Rajasthan has alrcady been released in
April, 1998. In order to supplement the
resources of the Government of Gujarat,
the sccond instalment of Central share
amounting to Rs. 29.03 crores has been
relcased on 10th June, that is, yesterday,
in advance. In addition, Rs. 50,000/- to
the next of the kin of each deceased is
being rcleased from the Frime Minister’s
National Relicf Fund.

SHRI PRANAB MUKHERJEE (West
Bengal): Before you  call for
clarifications, I would like to make one
statcment on what we have agreed. We
have agreed that clarifications will be
sought on the statement on Gujarat.
After that the Mover of the Statutory
Resolution will move the Resolution on
this Bill. Thereafter we will adjourn. And
it will be taken up tomorrow at 5.00 p.m.

THE  VICE-CHAIRMAN  (MISS
SAROJ KHAPARDE): At 5.00 p.m. or
after 5.00 p.m.?

SHRI PRANAB MUKHERIJEE: If the
Housc agrees, then, tommorrow after §
o'clock a detailed discussion will take
place. The Mover of the Statutory
Resolution is here. he will move the
Resolution.

THE  VICE-CHAIRMAN  (MISS
SARQJ KHAPARDE): As decided by
the House, 1 will go according to that.
There is a list of Members before me,
who would like to seek clarifications on

the statement made by the Minister. Mr.
John F. Fernandes.

SHRI JOHN F. FERNANDES (Goa):
This is a tragedy of the century, Madam.
As already mentioned by my colleague,
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Shri Rajubhai Parmar, thére arc press
reports that over 5000 people were
barraged in Gujarat alone. But the
Statement of the honourable Minister
says that 550 persons lost their lives.
When the whole system ...

SHRI H. HANUMANTHAPPA
(Karnataka): It is 637.

SHRI JOHN F. FERNANDES: It
does not come c_lose to 5000.

SHRI SOMPAL: I had said 637 in
Gujarat because some information was
received while we were sitting in the
House. Six hundred and thirty seven is
the figure.

SHRI JOHN F. FERNANDES: But
still it is not close to 5000. That is my
argument. Madam, when the whole
communication system is disrupted — the
honourable Minister did mention that the
microwave tower at Porbandar has been
uprooted — [ don’t know what the
source of information of the Central
Government is. Is the Government only
relying on hearsay as far as records are
concerned? We know that the cyclone
started on the 5th. Three days prior to
the cyclone, signal number six was
hoisted in those areas, in the coastal
Saurashtra area. This area is basically
occupied by the Kharwah community.
They are poor people who are involved
in farming of salt. They live in shanties in
the fields and there is no communication
there. These people are totally illiterate.
They are being exploited by the
multinationals. This is the idea of the salt
making companies. 1 would like to know
whether the District Administration had
1aken any mecasures. The Minister did
mention that it was broadcast on AIR
and Doordarshan. These people do not
even have electricity in those shanties. I
would like to know whether the District
Administration had made any attempts to
shift these people. After the cyclone you
have given relief to 27000 persons in 64
relief camps. But that is subsequently.
This is subseqeuntly. But no attempts
were made, Madam, for three days, to
shift these people because these people
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were not aware of the colour of the flag.
Flag No. 6 was hoisted in the coastal
area. But somebody had to go and tell
thes¢ people. These pcople could not
lcave the place because they had 1o
collect the salt.

Here, I would like to know whether
the Government would see that, in
future, the Karwa community which
collccts salt in these coastal areas is
insured. If they had an assurance from
the Government that their production
was insured, they would have left that
arca and gone away. They remained
there only because they would lose their
colicction, the result of two months of
hard work. As you know, this is,
basically, a periodical business. It is done
in the months of April, May and June,
There was no safety and security for
them, financially. Madam, this is the
main reason why, when the cyclone hit
that arca, so many people lost their lives.
The whole area was washed away. I am
10ld, in this area itself, about 3,000
people were washed away. The
Government has no report on it. I do not
know on what basis the Government is
saying that it is only 630.

Secondly, Signal No. 9 was hoisted at
the Kandla Port. It indicated that there
was danger. It becomes the responsibility
of the port authorities. Kandla Port
comes under the Major Port Trusts Act.
It comes under the Central Government.
When Signal No. 9 was hoisted at the
port, it was the duty of the port
authorities to see that the ships which
were anchored within the port area were
moved out into the deep sea. This was
not done. For three days, this was not
done. As a result of this, two ships got
disanchored and the Kandla Port has
been totally damaged. Both the berths,
jetties, at the Kandla Port have been
damaged because the ships which got
disanchored came and hit the jetties at
the port. T would like to know as to what
action is proposed to be taken. This is
important because this port cannot be
opcrated for the next three months.
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Repair work cannot be undertaken in the
Monsoon scason. Thercfore, what action
you are contcmplating against these
people?

Thirdly, the communication links have
been totally cut. 1 would like to knaw
whether the Signal Corps of the Army
has established communication in that
arca. Since the microwave tower is not
there, we have to have satcllite
communication. 1 would like to know
whether the Government, whether the
Central Government, has moved in this
dircction because Communications comes
under the Central Government. I would
likc to know whether you have moved
any cquipment there to see that these
arcas arc  connected by satellite
comnunication. Otherwise, it would be
difficult for the pcople from this arca to
communicate with others, with their kith
and kin. The entire arca has been totally
cut off.

Besides this relicf, which is a regular
fcature of any Government — we act
after the cyclone hits and not before it —
1 would like to know whether these
precautions were taken. I am told, the
Home Minister is there. Our President
has also gone there. She has gone to visit
these areas.

Lastly, Madam. 1 would like to know
whether the Government would come
before the House, at least, fomorrow —
tomorrow is the last day — with the
information as to what is the actual
damage. The Government should also tell
us whether it is a fact that 5,000 people
are missing in the Gujarat area itself.

Thank you, Madam.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Shri Ish Dutt
Yadzv. He is not here. Shri Bratin
Sengupta.

SHRI BRATIN SENGUPTA (West
Bengal): Madam, Vice-Chairman, it is
¢clear from what has been said by Mr.
John Fernandes that the worst-affected
have been the salt workers.
(Interruptions)
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THE VICE-CHAIRMAN  (MISS
SAROJ KHAPARDE): Mr. Parmar,
plcase have some patience. Your names
are there.

SHRI BRATIN SENGUPTA: The
worst-affected have been the salt
workers. As per newspaper reports, in
thc Karwas colony alone, more than
5,000 pcople are fcared dead, after being
drowned.

There is no need to dcescribe the
tragedy, the calamity, that has taken
place. The question is whether the
authoritics concerned, whose
responsibility it is, are undertaking relief
opcrations on an emergency footing. The
next thing is to take up reconstruction, [
would like to know from the Government
whether they are planning adequataly for
thc reconstruction work, after the
cmergency rclief operations are over.
was flown. There was no seriousness on
the part of the Government. No serious
warning was given to the people.
Actually the people were not told what
was going to happen. They defauited in
flying signal No. 4 instead of signal No.
10.. This has resulted in this mass
destruction of men and material.
Number two, as Mr. Fernandes just now
said, many rumous are afloat all over the
ncwspapers ctc., and I am not going into
each and every one of them. Kandla is
one of the main export-oricnted ports of
our country. The reports are that Kandla
will be out of order at least for three
months. No exports will be possible from
Kandla. What will be the alternative?
This will affect our economy in a
tremendous way. How do they seek to
compensate it? How are other ports
within our national territory and beyond
our national territory to take up the
burden? Are the nearby ports going to
take up the burden? Is the Government
going to negotiate with the appropriate
authorities for that?

Madam, as 1 said, rumours are afloat
like anything. I will be glad not to belicve
many of them. For example, if I am
allowed 10 show this, this is today's
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regional newspaper called the
“SANDESH” from Ahmedabad and
many other cities of Gujarat. It says that
5,000 people are dead. I wilt be happy, I
will be glad if this is not true. But, if this
newspaper has got a certain access which
even the Army, Government and others
have not got, then, really credit should
go to it for bringing the facts to the
people at this point of national tragedy.
If this is not true, this kind of rumours
and this kind of propaganda should be
disallowed, and the Government should
appeal to all concerned not to spread
unnccessary scare and all that.

If the necwspaper reports published
from Ahmedabad and other places are
true, the Army has not yet been able to
get access to many of the areas nearby
Kandla in particular and the jhopad pattis
in particular. What cmergency measures,
even if it is necessary to have support
from international, governmental and
non-governmental agencies, does the
Government contemplate? 1 request the
Minister to spell this out.

Thank you.
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“Doubts are being raised about
administrative preparedness to deal with
the situation and the official efforts to
blame the Metcorological Department for
failing to give correct information well in
advance. Mr. Panda, who is thc Home
Minister of the State Government,
admitted there was an information gap.
The matter has been taken note of and
will be discussed with the Chief
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SHRI BRAHMAKUMAR BHATT
{Gujarat): Mr. Vice-Chairman, Sir, first I
would like to draw the attention of the
hon. Minister to his statcment. He has
stated in his statement that the number of
dead persons is 500. But when he came
to the House he has corrccted it as 637.
That means he has shown 87 more
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persons as dead. The question is simple.
The Government has no definite
information. As and when they receive
information about the dead bodies they
go on increasing the number. In the first
instance, the Government of Gujarat was
not prepared to admit that more than 100
persons have died. Now, more and more
dead bodies are being recovered and they
are correcting their own figure. It is a
very secrious thing to which my hon.
friend, Rajubhai Parmar has referred. It
has been reported in The Gujarat
Samachar and in The Times of India that
the Home Minister of Gujarat, Shri
Haren Pandya said that there was an
information gap between the Government
and the Meteorological Department.
Actually there was an information gap.
Who is responsible for this? The poor
Agharias fell victim to the cyclonic storm.
These people collect salt near the shore
of the sea. They carry it in thailas. Then,
it is given to the wholesellers or their
cooperatives. There is a colony. They live
over there. They were not properly

infomed that waves up to 8 metres high-

would come. They were not aware of
what was going to happen. The whole
colony of the poor Agharias was washed
away. These people are the poorest of
the poor people. Of course, salt also was
washed away. It does not matter. But the
whole colony was washed away. As the
dead bodies are coming from the high sea
to thc shore, the Government is
increasing the figure of the dead persons.
The question is simple. The information
gap has resulted in this loss of life and
property. The hon. Minister must take
note of it.

Signal No. 4 was raiscd at the Kandla
Port. As per the Meteprological
Department’s instructions Signal No.
10 should have been flown. That signal
No. 10 was not flown. Only signal No. 4

My hon. friend, Shri Anantray
Devshanker Dave and I were discussing
about this tragedy for the last three days.
The Kandla Port has been practically
washed away. Valuable machinery has
been damaged.
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1 have received information from
IFFCO that they were pumping out
phosphoric acid directly to the plant. The
plant is located near the port. Phosphoric
acid was pumped out from the ship to the
plant. Some other ship dashed against it
and damaged this ship. Many other
forcign ships have come from the sea to
the shore end lying on the sand. Many
other ships have disappéared and they
were sunk. Now, the damage to the
property is more than Rs 3,000 crores.
Two Editors of Gujarat Samachar and
Sandesha were on the spot. The hon.
Minister may kindly take note of it.
Today's news papers from Gujarat have
comec out with photographs. Actually a
lot of damage has been caused to the
electricity infrastructure. The
infrastructure has been totally washed
away. In four districts, about 29 sub-
stations were switched off becuuse of
clectrocution. The situation is very
serious.

Madam, I know that there is a limit to
the assistance which is given to the States
in case of natural calamities. But here is
a case of calamity which was not properly
notified to the pcople. Some wrong signal
was raised at the Port. No proper
information was given to the Agharias.
An extraordinary situation was there.
Therefore, my submission to the
Government and to the hon. Minister is:
please incrcase this limit of financial
assistance to the Gujarat Statc in view of
the serious naturat calamity. 1 know that
in the case of Hyderabad, this limit of
financial assistance was increased as a
special case and special assistance was
given to the State Government. The
magnitude of the Gujarat tragedy is much
more serious than the Hyderabad
tragedy. People were not knowing what is
going to happen. Eight to nine metre
high waves came and washed away the
whole area. So, a special consideration
may be given. As far as Kutch is
concerncd, the people of this area are the
poorcst of the poor. So, all assistance
should bc given to them and the
Government should see to it that Kandla
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port start humming with activitics as carly
as possible. Whatcver damage has been
causcd 10 roads, to other installations at
the port, should be restored as early as
possible. The whole of Gujarat is looking
at thc Centre for help. So, the hon.
Minister should respond properly.

SHRI VAYALAR RAVI (Kecrala):

Sir, the statement made by the hon.
Minister  itself speaks of certain
indifference on the part of the
Government. 1 entirely agree with what
my hon. friends have said. 1 don’t want
to repeat what they have already said. In
the first para of his statement it has been
stated that thirteen cyclone warning
bulletins were issued between 5th and 9th
June by IMD through AIR and
Doordarshan. 1 had also seen the Press
rcport that the Army was alerted. It
means the Government of India was also
knowing that something was going to
happen. That is why you have alerted the
Army. I am referring to the Press report.
1 may be wrong. The bulletin had also
been issued giving a warning that
something was going to happen. The
State Government had been informed
about the happening well in advance.
Now, instead of showing sympathy for
those who have died and instead of
referring  to  various  relief  and
rchabilitation operations, I would like to
know as to what the State Government
have done to evacuate the people,
especially the salt workers living in
colonies. Is it easy to evacuate them
within 24 hours? Nothing has been done.
In fact, instead of alerting the Army at
Delhi, you could have told the State
Government to evacuate the people. You
only thought of doing something after the
tragedy had struck. You never thought of
doing something before hand. If you had
done so, you would have saved so many
human lives. Of course, the damage
would be there. But you could have
saved the human lives. 1 believe that
there is a lapse on the part of the State
Government, especially, the State
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Government of Gujarat, to save the lives
of thousands of people, and the
Government of India could not direct
them to do so in time. How many days
were there in your hand? You had five
days’ time, that is, from 5th June, 1998 to
9th June, 1998. It has not come as the
West Bengal tornado had come. It has
come with a forwarning. The Minister
might say that there was an information
gap. I would like to state that there was
no information gap. The information was
already with you. I would like to know
the reason for the inability of the State
Government to take precautionary
measure in advance. Do you have
any information with regard to the
evacuation operation of the Gujarat
Government to evacuate the people? 1
feel that the Government of India could
not direct them to do so in time.
Secondly, so far as the Kandla port is
concerned, 1 would request the
Government to see to it that the normal
operations at the port are restored as
early as possible. It is facing a serious
crisis. Some trade union péople rang me
up in the morning. They wanted me to
raise this matter in the House and
request the Government to take a serious
note of this natural calamity.

SHRI YOGINDER K. ALAGH
{Gujarat): Madam Chairperson, I think
the first thing to which I would like to
refer is that this was truly a disaster of a
very high order. This fact has already
been stated by my hon. colleagues. In
Saurashtra, cyclones come very often. In
fact, in one of the carlier cyclones, I was
present there. At that time, I was the
Vice-Chairman of the Narmada Planning
Group, and I was walking the canals of
the Kutch area. During that cyclone, we
had winds of the range of around 85 kms
10 90 kms per hour velocity. This time,
we were talking about winds of the range
of 130 kms to 150 kms per hour velocity.
On the 9th, I was in Gujarat. Since I am
from Ahmedabad, 1 had gone to a few
villages because of the M. P. Local Area
Development Scheme. The hon. Minister
is my very good friend. He should take a
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serious note of this thing. If you read the
newspapers, if you rcad the “Gujarat
Samachar” and “Sandesh” of the 9th,
they were talking about ‘Meghraj ni
Savari’ because, as you know, Gujarat
was going through a very great heat
wave, 43°-44°, and people were thinking
thecy welcomed the rain, and in the
villages, 1 went to, there was no
understanding at all, I mean, now we are
talking about great communication, but I
found there was no understanding at all
that something like this was going to hit.
Even in Ahmedabad, in the western parts
of Ahmedabad, you could suddenly sce
the intensity of the whole thing and the
damage it was creating. Now the figures
arc coming in. Of course, the damage in
Porbandar, in Kandla, is truly of a very
high order, but even in places like
Bhavnagar, there are reports of deaths.
And 1 can assure you that even in
Ahmedabad  District, in  Banaskantha,
there are reports of deaths. So, Mr.
Chairman, this is really a disaster of an
unimaginative order. With due respect, I
would say, it does not speak very highly
of the sensitivity of the Government in
not allowing us to raise the matter and
postponing the discussion on the second
day, when something of this magnitude
has happened. I see all kifds of issues we
are raising, but this kind of an issue
which should have really bothered us,
and which we should have been talking
about, we have been trying not to take
scriously! And with due respect, through
you, Sir, I would like to inform my dear
friend, Shri Parmar, that Rs. 29 crores
which was given in April was the normal
instalment. So, the only thing that has
been given on the 10th is Rs. 29 crores
which is giving as an advance. It is so
inadequate in relationship to what is
going on that 1 would like the
Government to give us a -clarity that
adequate fupds will be immediately made
available, plus, of course, there will be
the teams which will be set up to
properly assess what is going on. Nothing
has. been mentioned about news. in the
newspapers in. Gujarat,. At 11 o’clock
vesterday,: the news was ‘200 people
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dead’, and, as Brahmakumar Bhai said,
officially the death toll is about 600, but,
I think, very responsible newspapers in
Gujarat are reporting that the figure is
four to five thousands, and it would be
very imprudent to ignore these kinds of
reports that are being made. So, please,
for God’s sake, at this stage, look at this
issuc with the kind of seriousness that it
deserves and give Gujarat, at least, some
inkling that you are with them in this
hour of crisis. The immediate relief I
don’t think can be met with Rs. 29
crores. About the whole issue of shelter,
a very quick assessment has to be made
of the pcople who have been displaced,
and what is required to help them.

1 am happy that in your oral statement
you said that because 1 am going to make
that suggestion myself. Last year when
the power system on the Tapti river had
tripped, 1 had asked the Power Grid to
put an emergency restoration system
which maintained the power in to Gujarat
from the Tapti river, and in the floods we
gave them similiar instructions. T want to
make a request to the Government
because I handled these matters;
immediately there were all kinds of
objections that people raised —“Who is
going to give the money? What is going
to happen.” This is not the time, Mr.
Minister, to get into all that, and I hope,
the Government will give us an assurance
that very clear instructions will be given
to the Power Grid that at this stage, they
must go and restore electricity, and this
whole question of how funds are to be
shared and so on, can be looked much
later on.

In fact, these reports that we are
getting—I speak with a sense of
responsibility because I had been the
Minister of Science and Technology; you
know that the Met. is a part of that
Dcpartment—gave ‘indications about the
cyclone. There is a.repost in one of the
newspapers  that: I'-read - today, - that
indicates that the .Gujarat Government
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was given the assessment, that the
cyclone would hit the southern parts of
Saurashtra, and it hit the northern part. 1
am sure, I can find the newspapers in our
library. 1 read ten newspapers; so, I don’t
remember cxactly which one it is, but
there is a newspaper report, date-lined
from Ahmedabad, which makes this
specific point. If this is correct, Mr.
Minister, it is a very serious matter and it
has to be gone into.

SHRI H. HANUMANTHAPPA:
Have they evacuated people from the
south?

SHRI YOGINDER K. ALAGH: They
might not have done that. But these are
Covernment of India agencies. Plcase
don’t tell me that on the 11th of June,
1998, India doesn’t have the technology
to track a cyclone. What are you talking
about? During an earlier debate, when I
was talking about science and technology,
I had mentioned this point. If this is true,
the Government owes us an explanation.
Is it true that our people could not
anticipate that a cyclone would hit the
arcas around Porbandar and north of
that? They were talking about the arcas
to the south. It is a very serious matter. I
would like to have a clarification on this.

I want to make a point in a general
way that the Saurashtra area has been
definitely discriminated against by the
Gol agencies, as far as the ocean belt is
concerned. This is a point which I have
been making for quite some time. The
Cyclone warning schcme of the
Department of Ocean Development was
not implemented in Gujarat. I think it is
wrong. There is a shore-to-fishing vessel
communication systcm. In this Budget
ten States arc mentioned under the
Department of Ocean Development.
Gujarat is not one of them. I would like
to know wheth~r the State did not want
it. One indication that T had given was
that when this scheme was started in the
beginning of the Eighth Five Year Plan
the prescnt Government was there but
they didn't want it. As far as the
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communication mcthods are concerned,
they are definitely outdated. My friend
was talking about sctellitcs and so on.
We don’t have that kind of a system in
Dariya Kantha Vistar, the occan talukas,
of Gujarat. In fact, I was so desparate
when I was the Minister for Science and
Technology. I sanctioned Rs. 5 crores for
sctting up an Ocean Scicnce and
Technology Ccll. Knowing that all these
things are going on in the Government. |
located this ccll in the Bhavnagar
University so that there is at least some
control over it by the pcople who arc in
the public domain rathcr than ncglecting
it. Dr. Vidyut Joshi, who is a very dear
fricnd of mine, who is the Vice-
Chancellor, heads the cell. 1 request the
Minister to involve him right now in
these activities. At least now, for God's
sake improve the communication system
so that this kind of things arc not
repeated. There are other States which
have gone to the World Bank and other
places and taken a lot of moncy. In
Gujarat we arc still using the wircless.
Even today the system is what it was in
1983 when, 1 remember, 1 was stuck up
somcwhere in Veraval. Today also we are
using the same kind of communication
sytcm. There are ocean States in this
country which have got modern
communication  systems. Please do
something in that respect in the casc of
Gujarat. People use such kind of material
and build such kind of houses that cannot
withstand this kind of pressures. New
technologies are now available for
reconstruction. These must be used. My
friend is quite right. After all this area is
historically important to us. Please
remember that. It is at Khara Ghoda that
the British kept on hitting one freedom
fighter at a time. Now these people are
there and they are very poor people. I
have visited them. In fact, when I was
the Chairman of BICP, I produced a plan
for the rehabilitation of these people.
They are people with skin diseases
because they have to sit all the time in
salt, hours on end they have to stand in
salt. They are so poor even today.

L.
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1 suggest that at least the kind of
standards that had been developed, say,
for Latur or for Morbi where we had a
dam disaster in Saurashtra, should be
there. For urban areas we don’t have
standards. At least for rural areas there
are standards. Please remember that
some of the best cattle wealth of India is
in Saurashtra. There is going to be a
huge loss. Cattles are dying, Somebody
will have to do something. So far as
cattle are concerned and so far as grass is
concerned, I know that we do have some
standards. His Department knows how to
handle the situation. So far as urban
areas are concerned, being a Princely
State, urbanisation is very widespread in
this area. There are small urban areas on
the coast line which will all be hit. 1
would like to say that standards should
be thought of from the very beginning.

We have made one more proposal. I
would request the Minister to ask his
colleagues to look into that. There is the
Charotar Vidya Mandal which is one of
our most jmportant educaitonal and
research institutes. 1 am talking of
voluntary *bodies because with all this
neglect one can only talk about them.
The Charotar Vidya Mandal has made a
proposal that they should be given a
medium-term weather forecasting system.
They want to operationalisc it with the
help of Panchayats and other bodies.
When I was Minister, apart from giving
them the Regional Sophisticated
Instrumentation Centre, 1 told the
Mecteorology Department to have a
medium-term weather forecasting system.
They are supposed to forecast the
weather five days beforehand. They are
spending Rs. 30 crores on this scheme.
You kindly implement it in their arcas.
Along with the Panchayats, you also
involve the Charotar Vidya Mandal. Sir,
they can involve such voluntary agencies.
This is my request tp the hon. Minister.
they should get in touch with Vidut Joshi
and Bhavnagar to prepare a plan. They
have contacts with the local people. If we
can help you, please ask us. Let the
‘Government support them. Let the
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Charotar Vidya Mandal, at least, produce
a proper system so that there can be a
contact point between the weather and
the people of ocean Talukas. Let us have
a rehabilitation scheme for urban areas.
Kindly do something for cattle. These are
all things which we should be doing in
the next two or three weeks. We must
immediately place some moncy at the
disposal of the Government of Gujarat.
We must have more rehabilitation centres
for the displaced persons because this is
an area of nomadic people. We must also
see that something is done for cattle and
we must restore power.

In this part sowing starts in the month
of June. It is a groundnut belt of India. If
there are losses—I don’t have to tell this
to the Minister because he is a
farmer—in terms of groundnut, in terms
of fertilizer and so on, I would request
the Minsiter to take it into account and
give them some assistance in this great
hour of crisis.

Thank you.

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): Shri Onkar Singh
Lakhawat—I have five more names
before me. Then the Minister would also
reply to these clarifications. Please
conclude in two minutes.

sit alfER fig FEEd (Tewm): wéRy,
R 1 1 § TR % i Qe s 8,
& FB A T T AW 9, 3§ TR F
ek, F W Awia fE ) TR $
a2 el A W gwa 3 o wwam 3 ke
Ren | el PR e A § e TsREm
# wEn oR 9% go o 0 e Jema
1 7g F e FQ T, T e
&, ARl R, Wi ¥ dER wEd W),
wad @ W R sl gofee @@ Im sk
A & wh g, W T wes @, faael
ﬂ,ﬂﬂ,ér—ﬁrﬁqﬂagamaamngan
T W IR F fw A gen, ¥ FRA
& aEa ¢ ag fmd o fafn & o
W) wgg ww d6, WikE P ¥ T
e §9 A | gav e s g T @
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} SHRI GOPALSINH G. SOLANKI
(Gujarat): Mr. Vice-Chairman, Sir, this is
worst of the worst calamitics that have

* been faced by Gujarat and particularly
" so, because 1,600 kms. of sea-shorc has

been affected, involving about 12 districts
of the State. It is but natural that
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ordinary life has been disrupted.
Elccuricity has been disrupted. Sir, the
waves were of the height of about scven
to ninc meters. Kandla and Wadianar has
been  affected badly. My friends
mentioned much about the Mooravi cala-
mity of 1980. That was not because of the
cyclone. That was because of a crack in
the river due to which the dam had
broken down and about 10,000 people
were affected. The calamity had mounted
morc in the Machho river.

Now, communications have been
disruptcd. Not only that, electricity has
been disrupted. And it is not that the
State Government had not informed the
people. The State Government had
deployed the Tchsildars and the police
officers. Even today’s ncwspapers have
said so. But becausc of disruption in
clectricity and absence of communications
in these 12 districts, it is but natural that
the figures will be wrong. Yesterday we
had a figurc of 197. Today when we went
through the newspapers in thc morning,
it was 411. Probably when this statcment
was being typed, it was 550. When the
statement was being rcad, we found that
the figure had rcached 637. And because
of these disruptions, it will be difficult for
thc State Government to collect the
figures because in Banaskantha where the
salt workers are working, as all my
fricnds know, even up to 100 kms. there
is no telephone facility. Sometimes, there
is no light in Banaskantha. Sir, naturally,
all these village people were working in
salt plants. There may be more casualtics
also. At the samc time, the number of
dcad pcople may also increasc in
Banaskantha and Kandla. The whole
Kandla port has bcen washed off. So far
as the signalling system of the Dcfence is
concerncd, it has also becn affccted.
Therefore, I would suggest two-three
things.

Sir, so far as the relicf is concerned, it
is very less. A relief of Rs. 154.83 crores
has been given. I don’t think the State
Government would be able to meet the
particular dcmand. The newspaper
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reports state that property worth Rs. 12
to Rs. 14 crores has been damaged, but 1
think, the damage must have been much
more than that. So, 1 would urge upon
the Central Government to sanction a
bettcr amount so that the State
Government can mect the particular
demand. 1 would like the hon. Minister
to assurc us that in future the comman
man should be informed of the disaster
well in advancc. 1 hope thcy would do
nccessary improvement in the
communication systcm.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Shri Prafull Goradia.
1 think this is your maiden spcech.

SHRI PRAFULL GORADIA
-(Gujarat): Sir, I am specaking for the first
timc and I hope that my maiden speech
will be trecated as inconclusive so that |1
can spcak at a grcater length in future.
Nevertheless, Mr. Vicd-Chairman, Sir, 1
must point ow that this is an
unprecedented calumity in the history of
Gujarat, as far as 1 know. To comparc
‘it with Moorvi or any other tragedy
would bc making a joke of it. I don’t
think such a natural calamity has
overtaken Gujarat cver before. 1 think, in
this hour of tragedy, it would be better if
we don’t politicisc the jssue and have a
dcbate between this Government and
that Government and whether the State
Government did anything or not. I would
like to assurc Dr. Alagh—of coursc, he is
pot herc—- that while he is fecling
intenscly about this tragedy, we all
Gujaratis, on whichever side of the
House we may be, fccl cqually strongly.
No one should assumc any monopoly
over sympathy for the dead and affected.
It is not true that the Government of
Gujarat did not takec any steps. from
personal information I have and this will
come out as the days go by, as many as
10,000 pepple were moved out of the
Kandla Port as wcll as the surrounding
salt works. So, to say that the Gujarat
Government was not taking it scriously, [
think is not fair. As has been rcpeatedly
described, as high as ninc-metrc waves
came and what possible protection could
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anyonc have taken? As far as the pumber
of dead pcople is concerned, it is really
sad because there must be so many
houscs and so many bastis which must
have bcen wholcsale washed away into
the occan. How to count all this? Those
figurcs cven at the end will never be
valid. 1 think the figures of actual tradegy
must bc much greater. 1 should say that
we should all unite and sympathise and
send as much help as possible and not
politicisc this issuc.

SHRI RAJUBHAI A. PARMAR:
There is no question of politicising the
issuc. (Interruptions) He should not say
that there is no concern for the tragedy.
(Interruptions). At this hour we should
not talk like this. Nobody is politicising
it. (Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHR1 SOMPAL): He has not said that
anybody is politicising. (Interruptions)
Mr. Vice-Chairman, Sir, the concern
expressed by the hon. Mcmbers is
understandable in the wake of such a
calamity which has taken a very heavy
toll of human lifc and cattle life and
property at such a4 huge scale. So far as
the source of figures is concerned all the
Mcmbers have repeatedly said about it.
Our source essentially remains the State
Government reports and we have to
depend on it. So far as reports being
published by ncwspapers arc concerned,
we do not know thcir sources, what is
their source through which they give out
such figurcs, as rightly pointcd out by
some hon. Mcmbers. Unnccessary scarc
created if more number of deaths in the
calamity arc reporicd and we should not
go by thosc wild reports. May be, they
have some idea. But, the State
Government or, for that matter, the
Central Governmcent and other agencics
have to act morc responsibly unless they
have rcally verified physically the
occurrence  of death; otherwise, they
should not rcport it so. So far as the
changes in figurcs arc concerned, the
latest figures which 1 have given are
based on the information reccived up to
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8.30 p.m. and the statcment which I had
prepared carlicr was up 1o some point of
time during the day Naturally the figures
kecp on changing and these reports
surcly keep on coming and we cannot be
sure of the figures. As rightly pointed aut
by the last speaker, Shri Goradia, the
validity of the figures wiil always be
doubtfu}. So far as India Metcorological
Dcpartments  warnings  are  concerncd,
they put up these warnings on AIR and
Doordarshar. Mo doubt, thesc reports
are also publishcd in all the national
dailes. We had been sceing them for two-
three days and Dr. Alagh is here, I
cannot doubt his scicentific judgment and
information. But, Sir, in case of such a
natural phenomenon, nobody can be sure
of mile-to-mile movemcnt of such a
phenomenon like typhoon or cyclone.
They are known to change their course
abruptly because they are not influenced
by one paramcter. In the wholc globe
and tht whole cnvironment, there are
several things which influcnce even up to
the last moment. So, you can ncver be
surc that they would pass through this
band of physical paramcter. There can
only be estimated distances and estimated
ranges which they are expected to cover
and hit. ({nterruption) 1 am coming to the
rccommendations. Pharwas and Agarias,
the two communitics arc salt collectors
and surely their plight is pitiable. It is so
far a long time. So far as provision of
insurance and some safety cover to mect
such emergencies are concerned, 1 do not
know whether they are covered under the
Industrial Labour Act or not, or whether
they arc covered by somcthing clse. If it
is not there, some such schemes should
be theught of and whether it will be
covercd by the State Government or the
Ceatral Government, this point cun be
stadicd and some measurcs taken.
Raising of wrong flags is raiscd by onc of
the hon. Members, I think it is cither
Parmar Sahcb or Fernandes.

Mr. Fernandes had said
Number 9 was raised.

SHRI BRAHMAKUMAR BHATT:
Flag Number 10.

that Flag
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SHRI SOMPAL: Mr. Fernandes had
said 9 and you had said 4. Thecre is a
conflict between the numbers. It cannot
be undcerstood that an authorjty like the
Port Authority can raisc a wrong flag in
such an hour.

SHR] BRAHMAKUMAR BHATT:
But, thcy have given the wrong
information ...(Interruptions)...

SHRI SOMPAL: May be. It may be
your information. 1 do not have any
information ...(Interruptions)...

SHRI BRAHMAKUMAR BHATT:
The whale Press in Ahemdabad reported
that instead of flag No. 10, flag No. 4
was flown. That is thcre in the
newspapers.  ...(Interruptions)... The
information has been eroded by the
Government ...(Interruptions)...

SHRI SOMPAL: This can be verified.
The only thing which [ would like to
undertake is that information will be
collected and placed before the House.
...(Interruptions)... As Mr. Fernandes
said, ships could have been moved to the
high seas. 1 do not know why this was
not done because people who arc on the
ships and who are at the port know it
better. May be, moving the ships at that
hour to high seas would have made them
run into the cyclone itsclf. How far it was
away from the port or down south,
...{Interruptions)... this is their
judgement. How can we, sitting in Delhi,
know unless we contact the port
authorities and the ship authorities? As
far as communication system, use of
satellitc system and army communication
system, is concerned, army
commugication system is being used.
With regard to reconstruction of the port
and houses — Dr. Dasgupta has asked
about it — 1 submit, naturally,
reconstruction has to be taken up later
on. The immediate concern is of
emergency  relief  which  is  being
undertaken by the concerned agencies,
including the Government and its various
Dcpartments. They are helping in this
regard. With regard to taking of
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international  help, I do not know
anything so far in this regard. We fecl
that the cmergency relicf undertaken by
the State Government with the help of

the Central Governinent  and  other
Departments would be adequate. 1 do
not think it is neceded immediatcly.

Unless somcbody comes in  support,
...(Interruptions)... 1 do not know what
the system is and whether the
Government can ask for such help. But,
if somcbody comes in support, 1 do not
think thcre can be any two opinions that
we refuse it. Mr. Rajubhai Parmar has
aguin askcd about the figures. I have
already given the information in this
rcgard. Regarding the Central team 1
would like to say that a team headed by
the hon. Home Minister is already there
in Gujarat. They might be on their way
back. As soon as some more dctails are
available, the House would be informed.
Regarding a new Central team the
Government of Gujarat has formally sent
a request today. We have reccived it only
in the evening. This tcam will be
deputed. 1 assure the House in this
regard. This team will be deputed only
when the State Government formally asks
for it. In the evening this dcmand has
alrcady landed with us. With regard to
assessing the total damage, 1 would say
that it will take some timc. Madam, their
concern is for emergency and immediate
relief. Regarding inadeaquacy of funds, [
would submit that two tranches have been
~steased from the Calamity Relief Fund
which was constituted after thc assessment
made by the Tenth Finance Commission

and the recommendations accepted by the
National Development Council. If need

be, the remaining instalments can also be
released. If the State Government is not
able to meet the requirement, the Central
Government would not be found lacking
in extending support. Regarding damage
to installations of companies, including
IFFCO, 1 would like to inform that
IFFCO has reported that no major dam-
age has happened to the phosphoric acid
ship. This has been reported through the
communication sent by them. So far as
damage to port and jetties, including
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other installations, is concerned, I under-
stund that thcy must have insured these
things. The damage assessment will be
done, and if there is any, naturally, the
reconstruction has to be taken up. Re-
garding publicising the warning and infor-
mation by the IMD and the reported
statement by the hon. Home Minister of
Gujarat, 1 do not have any information.
We will confirm it and after having seen
it in Delhi it seems that the report may
not be correct. We will find it out. It has
to be confirmed. Without confirming it
wc cannot say that he has given such a
statcment that there was a communica-
tion gap. Regarding pollution and dam-
age to pipeline, 1 would say that we have
to verify it. But, there is no report that
the pipeline has been damaged and a
particular clement is leaking. Shri Brah-
ma kumar Bhatt has pointed about the
Agharias and Flag No. 4. I have already
responded to this. He mentioned about
damage to property. Right now, I have
no proper information. He asked about
special assistance. I have already said that
two instalments have been released and if
need be, two more can be released. The
share of calamity relief in case of Gujarat
is quitc high because the assessment is
donc on the previous incidents and
calamitics recorded in the history and Rs.
154 crorcs is really, as compared to other
States, quite high.

Shri Vayalar Ravi has asked whether
the Army was alerted. Yes, Sir; the
Army was alerted and the State Govern-
ment must have informed the peoplc. We
have to verify the information whcther
they had issued some advance warning,
physically, on the ground.

So, far as Prof. Alagh's allegation that
the Government did not come to the
House yesterday is concerned,—Sir, this
is for your information — we had sought
permission of the Chair in writing yester-
day itself. T had given a written communi-
cation. It is on record. But, it is the
prerogative of the Chair as to when to
permit the concerned Minister and the
Government to make a statement. But,
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we had sought permission of the Chuir
yesterday itself.  Sir, yesterday, [ had
made a statement in the other House i.c.,
the Lok Sabha.

SHR1 YOGINDER K. ALAGH: My
question was not about the degree of
inscntivity, but on attempts at postponing
the discussion to night.

SHRI SOM PAL: It is a matter o1
perception, Dr. Alagh. It is the usual
tendency of the Opposition people to dub
inscasitive so far as the Government is
concerned. 1 do not expect such a remark
from a person of your stature and
sensitivity.

SHR] YOGINDER K. ALAGH: 1
must say that I am rcally sorry that you
have said this. You arc absolutely right
that it is a matter of perception. That is
all I can say and lct it be cxamincd. Your
pereeption differs from mine is all that |
can say. It has nothing to do with
Opposition and Ministcrs.,

SHRI SOM PAL: Sir, again, Dr.
Alagh has mentioned about newspaper
rcports. 1 have alrcady rcmarked about
them and 1 stand by those. So far as
instructions to Power Grid Corporation
arc concerned, a very clear instruction
has been given by my hon. friend. He is
sitting hcre. It can be verified here and
now from Mr. Rangaraja
Kumaramangalam ...(interruptions)... So
far as movement of this cyclone s
concerned, it was reported that it was
moving Jin North-North-Western
dircction. The tracking has been reported
in the ncwspapers and naturally, the
coursc cannot exactly be identified mile-
wisc and the range affectcd by it. It was
being tracked regularly by the I.M.D.

It was suggested by Dr. Alagh that an
occan  warping  system
communication systcm should be crecated,
strengthened and updated scientifically. It
is a very good suggestion made by Dr.
Alagh. It should be taken up. As per the
information given by him, hc has alrcady
installed somcthing in the Bhavnagar
University and it accds be updated and
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supporicd. Sir, surcly, thc Government
would consider this. Putting up such
systcms not only in Gujarat but also in
other coastal arcas should be taken up in
coursc of time but it is a matter of
development  and  naturally, resources
have 10 be provided for such things. This
suggestion surcly will be considcred

Some hon. Members were asked about
the building of houscs. Naturally, the
houscs which have been destroyed need
to be rebuilt and the State Government
will take it up and if nced be, the Central
Government can also help. But, it is to
bc donc under a systcm because the
Central Government's funds cannot be
spent abruptly. The Central Government
has to go by certain rules and regulations
like thc onc in case of Calamity Reclief
Fund which has bcen instituted after the
Tenth Finance Commission’s
rccommendations and acccptance thercof
by the National Devclopment Council.

One more very important point which
has been made by Dr. Alagh is about the
nced for cvolving and updating the
disastcr management course. 1 think,
there is a scrious lag in this. We are still
going by the codes which were evolved in
the British time and they have not been
updated as thcy should have becn. A
serious excrcise and a comprchensive
excrcise in collaboration with all the
Ministries concerned and the State
Governments concerned, rcscargh
institutes, has to be undertaken and they
should be updated. This is a regular
excrcise. After intervals and gaining
experience out of such calamities, these
codes huve to -be develeped including
forc-warning system, immediate
management and the long-term measures
to be undertaken for rehabilitation and
re-construction and all that. These codes
have be developed including fore-warning
systcms, immediate management, and
long-term mecasures to be undertaken in
rehabilitation and reconstruction.
Medium-term weather forecasting system,
1 think, is in place with IMD now. But,
taking into the other areas again is a
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maticr of rcsources and it must be tuken
up, but even in the most developed
countrics, I have secn, such a natural
phenomenon docs cause damage. I have
seen 2 country like America, when
cyclones come they do go in for creating
buge and vast damage in spite of all
arrangements which can be available at
best in the world and by world standards.
Such things cannot be totally ruled out,

So far as involving voluntary agencics
is concerned, yes, Gujarat Government
must be aware of it, and we do take the
suggestion. We will approach voluntary
agencics and  voluntary  agencies
themselves can be  expected to  be
scnsitive of such matters. They will surely
come out in support. When 1 went to
Orissa 1 saw voluntary agencies doing
rclicf work in a missionary spirit.

As far  as  cstablishing  more
rchabilitation centres is concerned, some
rchabilitation centres have been sct up
and if their numbers and arrangements
arc  not  adequate, naturally the
Government would look into it.

Now comes the matter of assistance to
farmers for the next crop. Yes, it is one
componcnt  which  the Statement
Government would be asked to take into

consideration, and if need be the Central

Government will also give some assist-
ance by way of C-DOT inputs or whatev-
cr it is.

# offer iz ohaea Y w1 e 9@ Fe
23 O 9 Wfer g8 F S E ueel @ 2
o Y N BN H R F Y X IR
54 gl 3, R 3 W M ¥, S 3=R war
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e @ W @@ o R =
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31 37, 3@ Gan # @ | ok o
o & f 0 T AW A Wi wER W
wEEd W@ 2 oS G ¥ R
A9RA |, ¥ Yk A gE frch }—

Emergency Communication restoration
teams are in readiness to move out at the
earlicst to commence communication
nctwork repair and to set-up alternate
radio links and establish field tclephone
nctworks at the basis. Transport aircraft
are on stand-by to fly in relief or fly out
aircraft detatchments. As soon as the
storm abates, helicopters will be pressed
into  service for civil aid. The
Headquarters at  South  West  Air-
Command is alrcady in dialogue with the
Gujarat State Government for planning
relief work. The Ministry of Defence is
given ad-
vance clearance for using I.A. helicopters
for civil relief. This action is in hand. To
cvacuate aircraft from Uttarlai airfield
also in anticipation of possible flooding.
This is what has been reported by the
Defence Ministry.

Some information has been provided
by the Pctroleum Ministry that they are
also coopcrating and helping in the rclief
work. The Ministry of
Telecommunications is connecting
impartant tclephone numbers to other
exchanges, wherever it is possible. The
source of information of these figures
arc, the State Rcports, the Ministry of

Defcnce  Reports, the Ministry of
Pctroleum and Nattral Gas; the
Department  of  Teleccommunications

reports and IFFCO's own report,

SHRI H. HANUMANTHAPPA: Has
any damiage bcen reported from the
Petroleum Ministry?

SHRI SOMPAL: No damage has been
reported by them. There is information,
This is 1200 crores, this information I
have already given. The Government of
Gujarat has requested the hon. Home
Minister for an assistance of Rs. 500
crores and for deputation of a team. This
1 have already announced. A team will

[RAJYA SABHA]

[

by Minister 508

be sent and this demand will be
considered, and within the means, the
resources will be made available to the
State Government. With these words, I
thank the Members for sitting so late and
sccking information so keenly on this
calamity.

ot s [V 73 W, @ B W
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SHRI BRATIN SENGUPTA: The
new information is that the Gujarat State
Government  has requested to send a
Central tcam along with a compensation
of Rs. 500 crores. Will this be an all
party tcam?

SHRI SOMPAL: This is an official
tcam. This is called an official team.
There is a crisis management group here
at the Centrc consisting of scveral
representatives of various Ministrics and
this tcam usually is sent by the Ministry
of Agriculture. But if need be other
Ministrics are also involved.

st o we WA =, & it <t | WA
agm, el ¥ Wk ¥ P |Wvm B Fen
™ ¥

ot dmure: o, el ¥ W E R ey
fF @ & W TE Y4 T P I §, ek
v % T o TN WEW Y &9, IgA
Il e ARk va e ¥ of @ 9 suw
IEm R W afey) TR % fom Bt
dufrs waua w0 ¥ A W@ W Ky s afe
ot 3§ Afedwr, Afrgan 1 @ S srd
A # a9 § D WA TR Y AR, W



509 The Electricity Regulatory

w# ¥ 0a |, W A el F s W
sk @ o sk g Wil § g wuER
srEE H i @ ¢ 3 fafa 3 ag
ata @R 2, wifs ¥ A W 7 s@Em %
Frew € 1w @ W §, v D uw R @
f o @ FEEE oW W T W A
Rrifrm }, %% 4t ¥ Bfus w1 § a0 @
afe ) W @ ¥ 36 el W Rl AW
W A9F 59 faEn w e w8 Y am R
aem )

SHR1 YOGINDER K. ALAGH: Mr.
Vice-Chairman, Sir, I would like to seck
a small clarification. There is the BICP
Committece’s report on salt workers, It
has suggested a number of practical steps
which can bc taken to amcliorate their
lot.

SHRI SOMPAL: I assure the hon.
House and Prof. Alagh that 1 would look
into the rccommendations. There are
certain recommendations  which  are
fecasible and which we can go in for.
{Interruptions) 1 would be gratcful if a
copy is scat to me.

SHRI YOGINDER K. ALAGH:
Sccondly, in regard 1o cattle, if you could
give us some assurance, it would be
good. It is a cattle-rich area.

SHRI SOMPAL: The suggestion which
had been  given earlier and the
rccommendations of the BICP
Committee would be considered.

SHRI YOGINDER K. ALAGH: 1 um
talking about cattle. Gir is onc famous
varicty. I am asking about the cattle loss.

SHRI SOMPAL: Whatis the variety?

SHRI YOGINDER X. ALAGH: Gir
is on¢. There are other varictics. Ky a
cattlc-rich area. Per-head price of catie is
very high in that area. This loss aspect
should be considered.

SHRI SOMPAL: We will take up the
matter with the Statc Goverament;
whether there could be some system of
compcensating for the loss of cattlchead.
We will take it up with the Government
of Gujarat.
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SHR. fOGINDER K. ALAGH: 1 would
repeat. We thank you for everything that
you have said. But, as far as the crop

is concerned, it is very urgent because
sowing takes place very early.

THE  VICE-CHAIRMAN  (SHRI
EANATAN BISI): He has already said
about that.

We will now iake up the Statutory
Resolution  disapproving the Electricity
Regulatory  Commissions  Ordinance,
1998, and the Electricity Regulatory
Commissions Bill, 1998. Shri Dipanka
Mukherjee ie move the Statutory Resolu-
bon

i. STATUTORY RESOLUTION
SEEKING DISAPPROVAL OF
THE ELECTRICITY
REGULATORY COMMISSIONS
ORDINANCE, 1998.

II. THE ELECTRICITY
REGULATORY  COMMISSIONS

BILL, 1998.
SHRI DIiFANKAR MUKHERJEE
{West Bengal): Mr. Vice-Chairman, Sir, T
move the following Resolution:

That this House disapproves of the
Electiicity  Regulatory  Commissions
Ordinance, 1998 (No. 14 of i49R)
pionwulgated by the President on iic
25th Aprii, 1998,

Sir, ir is already 10.30 pom. T owill
SOIUNGE OMOLIow.

THE VICE CHAIRMAN (SHPEI
SANATAN BISI): We will continne
this toniwrow.

SHRI R. KUMARAMANGALAM:
It can be continued tomorrow, at
5 p.m., Sir. The time may pleasc be
specified.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): We will take it up
tomorrow, at 5. p.m.

SHR1 PRANAB MUKHERIJEE:
Sir, he has already moved the Resolu-
tion.

THE VICE-CHAIRMAN (SHR!
SANATAN BISI): Yes, yes.
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